Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 28-10-2025 To 28-10-2025~All rows are shown

Name of Petitioner

Name of
Learned

Compliance

By Date

List of Defect(s)

SI  Case
No. Type
1 CPAN
2  CRM(A)
3  CRM(A)
4  CRM(A)
5  CRM(M)
6 CRM

(NDPS)
7 CRM

(NDPS)
8 CRM

(NDPS)
9 CRR

1725/2025

3645/2025

3649/2025

3654/2025

2219/2025

1372/2025

1373/2025

1375/2025

4503/2025

Advocate

UJJIVAN SMALL FINANCE BANK LIMITED AND ANR. HARPAL SINGH

Mobile:9874166669
Email:HARPAL@HSAJURIS.COM

EJABUL HOQUE AND ORS.
Mobile:7044791843
Email: SUSMITAAS06121997 @GMAIL.COM

ASIF ANSARY
Mobile:9007510101
Email:ARITRABHATTACHARYA11@GMAIL.COM

MANZOOR ELAHI AND ORS.
Mobile:9831342303
Email:2245RAFIQULISLAM@GMAIL.COM

SADRUL SK AND ANR
Mobile:9903359228
Email:ADV.SOUKTEYAGANGULY@GMAIL.COM

SYED MOKADDEM ALI @ SYED MOKADDEM ALI SHA

FAKIR
Mobile:7980533286
Email:KANJILALSAYANS@GMAIL.COM

NEHA SAINI
Mobile:6294105853

MOJIBAR KHAN @ MAJIBUL KHAN
Mobile:6294861924
Email:ADV.SADIDHAIDER@GMAIL.COM

NILRATAN PAUL AND OTHERS
Mobile:9163397787

SUSMITA DAS

ARITRA

BHATTACHARYA

RAFIQUL ISLAM

SOUKTEYA
GANGULY

SAYAN KANJILAL

PUJA KUMARI

SADID HAIDER

RISHAB DUTTA
GUPTA

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

CAUSE TITLE ERROR

1) ... AGE NOT MENTIONED OF PETITIONER
THREE AT PETITION.. 2) V.G. DISCLOSED AT FIR
AND ANNEXURES

1) ... TRIAL COURT REJECTION COPY NOT
ATTACHED PROPERLY WITH PETITION ( BY
WHOM ORDER PASSED)

1) ... CLARIFICATION NEEDED REGARDING PS.
CASE DETAILS AT WHOLE PETITION ( FIR NO
NOT TALLY WITH TRIAL COURT REJECTION
ORDER COPY)

1) ADDRESSING OF HONBLE ACTING CHIEF
JUSTICE IS WRONG ... 2) MENTION S.SL. CASE
NO IN 1ST PARA

MENTION CRL. MISC. CASE NO IN 1ST PARA

1) ATTACH SERVICE REPORT OF SHIPMENT NO -
EW203471959IN ... 2) ATTACH SIGNED COPY OF
ID CARD OF DEPONENT ... 3) DISTRICT
MENTIONED IN PETITION (1ST PAGE),
VAKALATNAMA AND FORM A IS WRONG ... 4)
CLARIFICATION NEEDED REGARDING NSCBI
AIRPORT P.S. CASE , MENTIONED IN 1ST PAGE

SUPPRESSION OF PREVIOUS REJECTION VIDE
CRM (NDPS)/457/2025 BEFORE THE HONBLE
HIGH COURT

NEED A CLARIFICATION IN THIS FILE.



Sl
No.

10

11

12

13

14

15

16

17

18

19

20

Case
Type

CRR

CRR

MAT

MAT

MAT

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

4511/2025

4679/2025

1881/2025

1885/2025

1904/2025

23396/2025

24461/2025

24490/2025

24511/2025

24524/2025

24545/2025

Name of Petitioner

Email:ADV.RISHABHDUTTAGUPTA@GMAIL.COM

JAYATRI MULLICK
Mobile:6289176917
Email:SR.ASSOCIATES.ADVOCATES@GMAIL.COM

MOUSUMI HAJRA NEE SABUI
Mobile:8240207210
Email:SUMITA.SARKAR2011@GMAIL.COM

KEKA SAMANTA
Mobile:8777468446
Email:MONALISHASINHA2000@GMAIL.COM

ANIMESH BANDYOPADHYAY
Mobile:9433223049

UNION OF INDIA AND ORS
Mobile:7006122576
Email:ap.103480392@cisf.gov.in

XXXXXX
Email: SOURAVMUKHERJEEADV@GMAIL.COM

SAGARDIGHI THANA AGRI MARKETING CO-
OPERATIVE SOCIETY LTD. AND ANR.
Mobile:7047619989
Email:KIRONSK02012@GMAIL.COM

TAPATI SEN
Mobile:9830035037
Email:MASUD.KARIM.1000@GMAIL.COM

SMT. NAMITA HAZRA @ HAJRA
Mobile:9831125615
Email:SANJIBSETH1977 @GMAIL.COM

WALIK KHAN
Mobile:7076115231
Email:ROBIUL. TOFI@GMAIL.COM

M/S. DHL EXPRESS(INDIA) PRIVATE LIMITED
Mobile:8981019897
Email:ANANYANEOGIO6@GMAIL.COM

Name of
Learned
Advocate

RUXMINI BASU
ROY

SUMITA SARKAR

MONALISHA

SINHA

ASIM KUMAR
NIYOGI

UTTAM BASAK

SOURAV
MUKHERJEE

KIRON SK.

MASUD KARIM

SANJIB SETH

ROBIUL ISLAM

ANANYA NEOGI

Compliance

By Date

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

18-11-2025

List of Defect(s)

INSUFFICIENT COURT FEES IN THIS FILE.

COMMISSIONER SIGNATURE MISSING IN THE
AFFIDAVIT PAGE

NO WELFARE LOGO ATTACHED

INCOMPLETE LIST OF DOCUMENTS

DISTRICT NOT MENTIONED IN ADDRESS

FILE RENAMED TO 23452 AND WPA-23421/2025
DATE-22-09-2025

COURT NO WRONG

LOGO NOT FOUND

SYNOPSIS PAGE ABSENT

SHORT LIST OF DATES ABSENT,INDEX NOT

FILLED UP

RESPONDENT 1 ADDRESS MISSING
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